CALLING® ATTENTION TO ‘m'r'rea
o ‘j‘ OF URGENT PUBLIC mponrm :

= Rsmm: SMUGGLING OF FORBIGN
' WATCHES, ETC., BY SOME EUROPEAN
CQ‘NSULAR OFP!CM-LS lN CALCUTTA

. SHRI V'IKRAM MAHAJAN (Kanm)
.‘Sir, 1 call the attention of the Minister of

External Affairs to the following matter of
urgeat public importance, and request that
he- may malce a statement therecm '

*“The reported regular smunling of
foreign watches, cameras and other
valuable restricted items into .India

for sale by a section of Consular -
officials representing European count-

ries in Cailcutta and steps taken by
- Government in this regard.”

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI SWARAN SINGH): Two
cases of smuggling of contraband item by
metnbers of the Consular Corps in Calcutta
were detected recently. They were imme-
digtely brought to the attention of the Heads
of their respective. Missions in New Delhi.
As a result, both the persons have alieady
been sent back from India. The contraband

goods in both the cases were seized by -the.

Government.

Necessary steps continue to bé taken to

- prevent and detect such cases..

“SHRI VIKRAM MAHAJAN : Sir, Tndia

~has become a parndise for smugglers and
‘our, ports have become smuggling. dens.
_ .Calmtta md Bomh&y top. the list,

. . Gold is being smugglcd dinmond is
bems smuggled. . Luxury - goods. . like
record . players, -

Yoot of Valoe are belng rmlurly’tmuﬁlad
M the conwaband tutmhh s impor-

watches and - camersas . -
. are srugged, Some people’ in_every. class.
‘are’involved in smuggling and 1o top it all,.
we. have certain personne) of the diploma- -
\tic corpn who e mvo&vcd m tlns rbck:et.

_ wnrtnmenl; hgve been det

o into Jodis for sale by & tection of comsular .

NO\ in thc 'prescm stntt of lﬂ’u‘i‘
quesnona are : has any. effort been mlde to.:
modify this law so that those who are involsr.
ved in the smuggling u’c tried by the\ T
ordinuy law of the land SR T S P

Secondly. how mnny busmessmcn and '
traders have been arrested, who are conaec- | C
ted with these foreign pérsonnel and  .what =
is the number and in which parts: of the - -
country they have been cauzht '.,'

Thirdly, what steps are the Gcwemmemi : "

.taking to prevent smunlma by t’hc diplo-l .

matic corps in: fnture ?

SHRI SWARAN SINGH : With- rmrd' .
to the first question, there is - no. proposal
to modify the law, because we have subscri-
bed to the Vienna conventions, and - if the . -
members of the diplomatie corps:are.contra. -
vening the law, then we can inspect the: °
consignments. Actually, the consignments -~
in two cases which' I have mentioned, weré"
inspected . and contraband articles - were -
confiscated. o

- 1 have no information about -any 'busi;'- o
nessmen having been arrested in smugglmg ‘

. cases, because that will be a wider’ question

We got these two consignments, .and “in:
these two cases, the conssmm:ms wcre ;
actually mspected and the contraband arti-. o
cles were confiscated. Tmy are. Government e
p*operty now. ‘ '

. About the steps 0 be taken, twould

. not like the hon. Member to press’ us. (0.

divuige the steps beenusc the. very . object

" that we intend o secure will be - defeated if

they. are disclosed.: The' steps that we: have,; o
taken have enabled us recemly 10 de
two consignmznts, and the fact.

m_mm fe wa ¥
“t#t’ »



 (Interruptions). ‘They wore detected .for the
ﬁfst time. How lana thnt was going on, 1

. SHRI ANANT PRASAD DHUSIA
D "what was the munt involved m this ?

i 'sum SWARAN SINGH : There two

" consignments which we have detccted were

R quite stibstantial. Goods worth’ Rs. 23 Jakhs
- wcu invelved.

o sﬁmqt (wf‘amm) : qg 9gt
L g PafreeT mEgw & @l w1 anedE ¢
U g ¥ fask gw ¥ ¥ e agongy
& o) s gAR R ¥ ag ana fed &

:  teR g Adfi § B gow ¥ Teeld fre &

oWt eey qEE Wiy &g fam awd

L 1 v ¥ e Ay WY mifers oy § W
Aoy e AE A TR g Y

W s § owife wH awd
- #few W geF § AT wwree fade

- wifgn, e fgadt wifgy, wwand
- oifgn, dua wifge, e wifye,
e A s arfge geoos A fawdt
T v faad afas arg § Tifgg ga
. af avaie ¥ qg fAedt § ) wew ag d
i ey gw @Ed gwgr qar, feeanfos
S W o e kW A gAaedw 4,
(umm)

CAa R w Aa%q a7 & ﬁﬁ fafredt

7m'qwa‘<ﬂra b, fafaedt e wrte
%,y fafreed Al v ffwed
% 59 AG% ¥ I A9 § dewe e
SJawre o3 5 o gow § w081 way L2

US; av m:

gfm;,réir sﬁr ﬁb‘ w %‘ ws = 'KT 2’ l."

o B ey wary, guE F
‘Fv;q tm-t‘qu #na wmrQ am-’-‘

gwfr o ﬂ' ug gwa'r mm_tiﬁs‘
feg o7 & wrfnfirgen. e &, fem
wew ¥ froWe T S eg # oy
& for7 & .f 9g wig aw¥T An, NEwT
TFE T% st AfE mﬁmﬂ m?{itzm‘
¥ a1 ¥ wo aizy wwerd fr A ¥ Y7

SHRI SWARAN SINGH: Wiih regapd: -
to the proposal made by the hon -Member I
should like to thank him; it isa good pro-
posal and I shall request my colleague the
Finance Minister to take note of this.
About his second question: T have purposely
not given the names of the countries to
whom these: two diplomats  belonged and 1
should appeal to the hon. Member not to
press me to do so. In-ene case the con-
signment itself was. -abandoned in the sense
that the person in whose name the consign-
ment was sent said: I have nothing to do
with it and we- had to open it in the pre-
sence of the officer of the customs depart-
ment and other respectable persons and
contraband goods valued 18 lakhs were
found in that consignment. But he dis-
claimed any connection with'it. These ave
the types of d fii-uliies that we face in such
cases.

SHR] NIHAR LASKAR (Karimnnj):
We have drawn attention to this fact be-
cause we are all concerned at the way smug-
gling is increasing. Government had also
come out with a statement that unaothorised
use of foreign exchange is to the extent of
‘Rs. 240 crores. They asked certain commi-
ttees to go into this and they have ziven
certain recommendations also. Would ‘the
Government implement  those recommenda-
tlons or think of other ways to stop this?

" SHRI- SWARAN - SINGH 1 am gure
that my ‘colleague ‘the Finance Mlnister is "
fully selzed of tlm mntter K

uam. e
PAPERS wu DN THE mnm .

¥ . REMABILITATION (SHRI R. K. RAADIL-

KAR): lbenhquon,hhﬂlamynﬁ '



